3., Chief Engineer, Southerm Command, Pune,

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENGH

AT HYDERABAD

0.am0, 85|QF _

Date of Oxler;p 21,1,97

BETWEEN 3
1. PONosoRao ' ] ) 7. P-P.M§the¥'l
2. K.Sukumaran 8, C.,V.Subbaiah
3. Smt,.Suseela Jacob 9, Ch.Parambath Bharathpn
4.. R.Ayyappan Pillai 10. _PoMomtheW
5, &.Panchayappan ' 11, M.Sambasiva Rao
6. K.Muralidhar | 12, P.C.Das,
«s Applicants,
AND

1. Engineér=in Chief, Army Headquarters,
Kashmiri House, MNew Delhi - 110 013,

2. The Union of India, rep, by its Secretary

to Govt, of India, Ministry of Befence,
$outh Block, New Delhi -~ 110 011,

4, Chief Engineer, Navy, Station koad,

Visakhapatnam, .« Respordents,
Counsel for the Applicants e Mr,V.V.Sdrma
Counsel for the Respondents .o Mr,v,Rajeswara Rao

CORAM:
HON'BIE SHRI R,RANGARAJAN : MEMBER (ADMN,)
HON'BIE SHRI B.S, JAI PARAMESHWAR : MEMBER (JUDL.)

JUDGEMENT

e mws e B . A Eew RS

X Oral order as per Hon'ble Shri R.Rangarajan,Mbmbﬁr (Admn,) X

o .
Heard Mr,V.V,Sarma, learned counsel for the a

and Mr,V.Eajeswara Rao, learned standing counsel for

respondents,

the

pplicangs



r- @

who shall acknowledge the same,

* 2 L )

2. There are 12 applicants in this OA, They are

as Office Egﬁéé%@ﬁendents under R-4,

to the respondents to frame/finalise the scheme prov

for time bourd promotions to clerical staff in the M
Engineering Service as was done in the case of Super

- (BR/EM) /Surveyor Assistants Grade I and Grade II of 1
terms of letter No,PC-90237,/4603/E1C (Legal)/1993/D,
(A-a). |

3. The request of the applicants may have to be c
by the respondents organisation only and no direction
given by the Tribunal in this copnection as it is a p

matter,

to E~2 and R-2 shall consider the reﬁresentation taki

working

They seek a direction

iding

ilitary

interdents
ES in

dt., 25,4.96

onside;ed
can be

olicy

Hence the applicants may méke a detailed representation

ng into

consideration the totality of the circumstances and pass

appropriate orders within four months from the date

receipt of the representation, The applicants will p

a copy of this order along with the representation be

( B.S, JAI

/Member (Jlldl }
Q| .‘\»%)

Memper
Dated s 21st January, 1997

(Dictated in Opeﬁ Court)
: éé%~4/gLf2if%

| - D Ragy ST
sd . S

of
roduce

fore R-2

4, The OA it ordered accordingly, at the admission stage
itself, No costs, :

( R, RANGARAJAN )

(Admn, )

BN
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Copy tolw=

1. Enginear in Chla?. nrmy Head Quarts 8, xaahmiri He

Rey Delhi. v

2. The Sccretary, to Ggot. of Indis, Uniwon of India,
of Defonce, South Dlagk, Neuw Delhd.

3. Chief Enginsar, Sogthgrﬁ.ﬂnmmanﬁ. Puns,

4, ¢hisf anginaﬁr; Nawy, Station gaad, iaakhapatnam,

s, Qno ca@y te dri, ﬁ.“.Sarma, aduécate. CAT, Hyd.

7. Ona cepy teo Libraryi CﬂT, Hyd,

g, Ona spare caay.

ﬂam/-_-

! |
f

o b

. “/gﬁf//hna copy to Sei, ﬂajashuar ﬂan. Addl. tGse, CAT ,Hyﬁ.

88,

1nistry
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